
 349  Matters  under

 Delhi,  being  the  capital  of  the  coun-

 try,  has  attvacted  people  from  ail  over
 the  country  besides  the  representutio:
 of  foreign  Embassies  and  Legations.
 Twelve  lakhs  of  Central  Government

 employees  of  60  Public  Und=2-t.ukings
 luceted  in  Dethi  also  come  from  almust
 all  the  States  in  the  country.

 The  flosting  per  - ]911011,  0651  ‘e  the
 rational  inta.mational  tourists,  co:* -
 prises  pre-eminent  social  workers  dis-

 tinguished  educationists  and  scientists
 and  prominent  industrialists  from  all
 over  the  country.  =

 The  LIC  Premium  notice,  the  DESU

 bill,  the  NDMC  80.1  the  1)61111  Corpora-
 tion  Water  bills  the  telephone  bills,
 the  notice  ef  Income-tax  Department
 €10.,  are  all  in  Hindi  only  and  the  non-

 Hindi  speaking  population  of  10617:  is

 put  to  great  hardship.

 The  use  of  both  Hindi  and  Enyiish
 should  be  allowed  for  all  administrg-
 tive  purposes  in  the  Union  Territory
 of  Delhi  and  this  is  very  necessary  to
 make  Delhi  not  a  victim  of  linguistic
 parochialism.

 ्ਂ  (ix)  NEED  FOR  IMPROVING  THE  CONDITION
 OF  FISHING  INDUSTRY  a0  FISHER-
 MEN  ।  JAMIL-NADU.

 SHRI  13.  5  SATHIYENDRAN

 (Ramanathapuram):  The  general
 condition  of  the  fishing  industry  in

 Tamil  Nadu  calls  for  immediate  at-
 tention  by  the  Centre,  not  only  for

 improving  the  infrastructure  but

 also  for  alleviating  the  conditions
 of  the  peovle,  who  have  to  eke  their

 livelihood  from  the  sea.  Given

 proper  facilities,  the  fishermen

 would  increase  the  catcn  and  there-

 by  the  export  of  maritime  products
 from  the  State  would  be  increased

 manifold.  This  would  be  much  rele-

 vant  the  national  context  also

 since  as  on  date  Tamil  Nadu’s  share
 in  this  item  is  the  largest  in  the

 country,  Regular  diesel  supply  at

 subsidised  cost  for  the  mechanised

 boats,  subsidised.  supply  of  nylon
 fishing  nets  to  fishermen,  exemption
 of  fishing  nets  from  the  incidence  of
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 Sales  Tax  and  provision  of  other

 necessary  facilities  and  marketing
 infrastructure  would  ensure  quick

 development  of  this  industry  in  the

 State.  Besides  these  arrangements,
 ithe  mechanised  fishing  trawlers

 should  also  be  equipped  with  pro

 cessing  equipment  in  the  trawlers  it-
 self  which  would  facilitate  the  fisher-

 men  to  harvest  in  the  sea  continu-

 ously  for  two  or  three  weeks  thereby

 eliminating  the  necessity  of  making

 frequent  return  trips  to  the  coast  and

 it  will  also  help  in  the  considerable

 saving  of  fuel.

 हए)  NEED  FOR  GRANTING  ADDITIONAL  LOAN
 TO  KERALA  FOR  RAW  CASHEW  NUTS
 PROCUREMENT  SCHEME.

 SHRI  K.  A.  RAJAN  (Trichur) :
 During  1982  season  the  Kerala  State

 Cooperative  Marketing  Federation

 has  under  the  monopoly  procurement

 scheme,  procured  61542  tonnes.  of
 raw  cashewnuts  from  farmers.  The

 purchase  price  payable  to  1e  far-

 mers  works  out  to  2८.  42.2  crores.

 The  Federation  has  been  able  to

 make  payments  to  the  primary  socie-
 ties  only  to  the  extent  of  Rs.  19.5

 crores  leaving  a  large  unpaid
 balance.

 Out  of  61542  tonnes  of  raw  nuts

 procured,  the  quantity  available  for

 distribution  after  drying  etc,  is
 estimated  to  be  52581  tonnes.  For
 the  total  quantity  for  which  payment
 has  been  received  by  the  Federation
 from  the  Cashew  Corporation  to  the

 private  processors  is  8242  tonnes

 only.  The  private  processors  are
 not  lifting  the  quota  allotted  to  them

 on  the  ground  that  in  view  of  ‘the

 low  prevailing  prices  of  cashew  ker-

 nels  in  the  international  market,  they
 stand  to  lose  if  purchases  are  made

 at  the  sale  price  fixed  by  the  State

 Government,  At  the  same  __  time,
 the  farmers  are  pressing  the  primary
 societies  for  the  value  8'  raw  cashew-
 nuts  purchased  from  ther  and_  the

 society  is  in  turn  are  pressing  the

 Federation  for  payment.
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 To  tide  over  the  crisis  the  Kerala
 State  Government  has  requested  the

 Government  of  India  on  10-5-82  to
 sanction  a  loan  amount  of  Rs,  24

 crores  to  the  State  Government,

 In  the  light  of  the  above  situation
 I  urge  upon  the  Central  Govern-

 ment  to  take  immediate  steps  in

 granting  the  loan  and  save  the  in-

 dustry  and  one  lakh  of  workers  from

 utter  distress.

 (x1)  NEED  TO  CONSTRUCT  KICHAU  DAM  IN

 trrraa  PRADESH.

 श्री  रामलाल  राही  (मिसरी)  :

 मैं  उत्तर  भारत  की  एक  प्रमुख जल  विद्युत

 परियोजना जिसे  जमुना.  परियोजना।  क

 नाम  से  जाना  जाता  है  की  तरफ-  सरकार

 का.  ध्यान  दिलाना.  चाहूंगा |  जमुना

 जल  विद्युत  परियोजना  को  बने  एक  लम्बी

 अवधि  होने को  है  ।  समुचित जल  के
 अभाव  क  कारण  अपनी  क्षपताभार

 इस  परियोजना से  अभी  तक  कभी  भी

 विद्युत  उत्पादन  नहीं  हो  सका  |

 समूचित माता  में  इस  परियोजना के

 लिए.  जल  उपलब्ध  हो,  इसके  लिए

 किछाऊ  नाम  के  एक  बांध  के  निर्माण  का

 विचार  किया  गया  था  जिससे  इस  योजना

 के  लिए  लगभग  1230  मिलियनਂ  क्यूबिक

 मीटर  जल  भण्डारण  की  व्यवस्था  हो

 सके ं|

 उत्तर  प्रदेश  सरकार  क.  अधिकारियों

 ने  किछाऊ  बांध  परियोजना.
 पर.  एक

 रिपोर्ट  फरवरी,  1978  में  केन्द्र  सरकार

 को  भेजी थी  ।  केन्द्र  ने  इसकी  जांच

 विद्युत  प्राधिकरण और  केन्द्रीय  जल

 आयोग  द्वारा  करवाया  है  ।  तकनीशियनों

 तथा.  जांच  अधिकारियों की  राय  में

 यमुना  परियोजना से  श्रपनी  क्षमता  भर

 विद्युत्  तभी  उत्पादित  हो  सकती  है  जब

 AUGUST  13,  1982  Rule  377

 किछाऊ  बांध  बनाकर  जल  भण्डारण

 कीं  व्यवस्था  हो  ।  यह  योजना  मात्र  इस-

 लिए  खटाई  में  पड़ी  है  क्योंकि  योजना

 से  संबंधित  तटवर्ती  राज्य  हिमाचल,  हरि-

 याणा,  पंजाब  और  उत्तर  प्रदेश  में  यमुना

 के  जल  के  बटवारे  के  विवाद  का  नीलेंथ

 संबंधित राज्य  बैठ  कर  नहीं कर  पा  रहे  हैं  ।

 जनहित  को  ध्यान  में  रखते  हुए  केन्द्र

 का  हस्तक्षेप  वांछनीय  हैं।  मैं  सरकार से

 अनुरोध  करना  चाहूंगा  देश  में  बिजली

 कॉ  संकट
 को  देखत  हुए  पन  बिजली

 उत्पादन  की  इस  महत्वपूर्ण  योजना  से

 क्षमता  भर  विद्युत  उत्पादन  के  लिए

 किछाऊ  बांध  बनवाए  जाने  हेतु  सभी

 राज्यों  रो  बात  करें  कौर  एसी  व्यवस्था

 या  उपायों  करें  जिससे  किछाऊ  बांध  बनाया

 जा  सकें  |

 (xii)  NEED  TO  DECREASB  RAILWAY  FREIGHT

 CHARGES  FOR  TRANSPORTATION  0

 FRUITS.

 at  tHe  मसूद  (सहारनपुर)

 मैं  रूल  40  377 को  तहत  सरकार  का

 ध्यान  भुसावल  में  हो  रही  केले  की  खस्ताहाली

 की  तरफ  दिलाना  चाहता  हूं  ।  सरकार  ने
 1982  में  रेल  पाड़ा  बहुत  ज्यादा  बढ़ा

 दिया,  जिसकी  वजह  से  रेल  के  जरिए

 किसान  की  पेदा  की  हुई  चीजों  की

 कीमत  भी  बढ़  रही  है  प्रोर  इस  कदर

 भाड़ा  देकर  किसान  अपनी  पदा  की  हुई

 चीजों को  एक  जगह  से  दूसरी  जगह ले

 जाने  में  परेशानी महसूस  करता  है  |

 और  खासतौर  पर  उन  चीजों  को  जो

 ज्यादा  दिन  रखी  नहीं  जा  सकतीं |

 मसलन,  कला,  श्राम  और  दीगर  भी  1

 रेल  के  महकम  में  यह  किराया  रेलवे

 cf  इन्क्वायरी  कमेटी  की.  सिफारिश

 बढ़ाया  है।  मगर  एसा  दिखाई देती

 कि  इस  कमेटी  में  तमाम  यकायक

 गोर  किए.  बगैर  ऐसा.  कर.  दिया इ

 पर
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